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(b) if s0, the reasons therefor and how
much amount has since been realised; and

() the action taken to ensure that
outstanding amount is collected promptly in
future ?

THE MINISTER OF COMMUNICA-
TIONS (SHRI H. N. BAHUGUNA) : (a)
Yes, Sir,

(b) In a collection ranging from about
68 crores in 1966-67 to Rs. 102 crores in
196970, certain oulstandings are inevitable.
According to the latest information available
about Rs, 3.30 crores have since been reali-
sed against the arrears as on July 1, 1970,

(c) Telephones of defaulting subscribers
(barring the telephones of exempted catego-
ries) are disconnecied, Efforts to reahise the
outstandings are made by correspondence
and personal contacts. In the case of privale
subscribers whose connections have  been
closed, legal action is also resorted to where-
ever necessary,

+* Association of Central Government

Employees with Anand Marg

*1140. SIHR! BHOGENDRA JHA :
will the PRIME MINISTER be pleased to
state

(a) whether a larger number of Govern-
ment Officers in  the Central Govern-
ment scrvices are active members of Anand
Maig which has been responsible for many
violent clashes and political troubles; and

(b) if so, Government’s reaction there
to ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AERFAIRS AND IN
THE DEPARTMENT OF PERSONNEL
(SHR1 RAM NIWAS MIRDHA): () A
number of Central Government employees
have come to notice for their participation in
the acttvities of the Anand Marg,

(b) Government had issued inst-uctions
in May, 1969 to the effect that membership
of or paructpation in, the activities of the
movement known as the *Anand Marg’ or
apy of ils organisations by a Government
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servant would attract the provisions in the
Central Civil Service (Cenduct Rules) under
which Government servants are prohibited
from taking part in political =activites.
However, as a resuit of a Writ Petition and
a Notice of motion for stay filed before the
Supreme Court the Court issued orders
restraining the Government from giving
effect to the instructions aforesaid pending
the final disposal of the wnit petition, The
Writ petition has not yet come up for
hearing,

Proposuls received from Information
& Broadcasting Ministry regarding
Starting of Day-Time
Transmissions

4715, SHR1 ISWARA REDDY:
Will the Minisier of INFORMATION AND
BROADCASTING be plcased to state :

(a) whether his Ministiy has made pio-
posals to the Minsstry ol Finance for stari-
ing duy-ume transmissions and partially-
orignating programmes in some auxiiary
centres of all India Radio Station 3

(b) if so, the names of those centres
and the dates of which those proposals were
received ;

(¢) whether any objections were iaised
for approving the proposals ; and

(d) if so, the nature of the objections
and the date on which these objections were
communicated to the Information and Broad-
casting Ministry ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIMATI NANDINI
SATPATHY) : (a)to (d). It has been de-
decided that the transmission time from the
following auxiliary centres of AIR should
be increased and that some programmes
should be locally originated :

1. Raipur 9. Cuddapah
2, Gwalior 10, Bhadravati
3. Coimbatore 11, Sangli

4, Rampur 12. Gulbarga
5. Varapasi 13, Tirunelveli
6. Jeypore 14. Parbhani
7. Udaipur 15, Bhagalpur
8, Jabalpur 16, Bikaner
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Some additional posts at each station
are required for implementing this deciston.
It has not been possible 1o sanction these
posts so far on account of the ban on crea-
tion of new posts. This Ministry is taking
necessary Sfeps to obtain Government’s
orders for creation of these posts as a special
case,

Opening of Campus of C.S.I.R. In
Western India

4716, SHRI JADEJA : Will the
Minister of SCIENCE AND TECHNO-
LOGY be pleased to state :

(a) whether second campus of the
Council of Scientfic and Industrial Research
has been opened in the South ; and

(b) whether a similar cimpus will also
be opened in Western India ?

THE MINISTER OF PLANNING
AND MINISITR OF DLPARTMENT OF
SCIENCE AND  TECHNOLOGY (SHRI
C. SUBRAMANIAM) : (a)} The Council
of Scientific and Indusirial Research (CSIR)
has set up a Regional Cimpus in Madras.

(b) The establishment of a small com-
posite unit consisting of branches of National
Laboratories 1s on hand in Bombay.

Allotment of Government Quarters to
P&T Staff at Ireelundgun;j

4717. SHRI BHALJIBHAI PARMAR :
Will the Mimister of COMMUNICATIONS
be pleased to state :

(a) whether he is aware that great hard-
ships are caused to the fifieen employees of
the Posts and Telegraphs Department at
Freelandgunj in Gujarat Circle ; and

(b) whether he intends to give consi-
deration for allotting suitable quarters to
them as per their request ?

THE MINISTER OF COMMUNICA-
TIONS (SHRI H, N. BAHUGUNA) : (a)
Quarters have been allotted for the Sub-
postmaster, one postman and one class IV
employee, There s  hardship for 1L
employees without quarters at this Railway
tpwnship.
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(b) Freelandgunj township is a Railway
Colony, P and T Departmient has no resi-
dential buildings of its own which could
e allotted for residentinl purposes to its
siaff working at Freelandgunj. No Railway
quarters are surplus and as such the Rail-
ways have not spared any quarter for the
other P and T staff so far. The railways
have been addressed from the Directorate
to construct additional quarters for allot-
ment to the postal employees, The matter
will be pursued further.
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Visit by Indian Trade Delegation to
Kathmandu

4719. SHRI DEVINDER SINGIH
GARCHA : Will the Munister of FORLIGN
TRADE be pleased to state ;

(a) whether a trade delegation would
visit Kathmandu sometime 1n the third week
of July, 1971 to sign a trade ticaty ; and

(b) if so, the composition of the pro~
posed delegation ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHR}
A, C. GEORGE) : () and (b, A delegation
from India 1s likely to go 10 Kathmandu gg





